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SHRI SURJIT SINGH BARNALA'
As I have mentioned earlier, we will
look into the matter If it 13 being
done, then we will take every step to
prevent it

DR VASANT KUMAR PANDIT
Is 1t bovine cattle *?

SHRI SURJIT SINGH BARNALA
Bovine chflle

MR SPEAKER Bovine cattle also
he wall look nto
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oI wga g gy WY & WR am
v 56 & forg sromy s Y wr
ar e JaugR Wik s & W
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MR SPEAKER He wanted to

know whether Udaipur was not a part
of 1t

SHRI SURJIT SINGH BARNALA
There are two Kinds of buffalo breed-
ng cenfres We have two centres
One 15 1n Dharwar and the other 15 in
Udaipur for improvement of this breed

SHRI SHAMBHU NATH CHATUR-
VEDI What 13 the quantity of buffalo
meat that has been exported during
this period?
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SHRI SURJIT SINGH BARNALA-

Buffalo meat exported during 1976-77
13 8,200 tonnes

Allotment of Land to Marginal
Farmers

*170 SHRIM N GOVINDAN NAIR
Will the Minuster of AGRICULTURE
AND JRRIGATION be pleased to
state

(a) whether Government propose to
allot surplug lang tp marginal farmers
instead ol landless agricultural wor-
keers,

(b) 1f so whether Government have
directed all the State Governments to
tollow this policy, and

(c) 1f so the reason for such a
shift y1n the Government policy?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
No Su

(b) and (¢) Do ns anse

MR SPEAKER You have no
supplementary Mr Gowvindan Naw?

DR SUBRAMANIAM SWAMY In
marginal farmers’ programme, they
were not able to fulfil any of the
projects stated because according to
them the defimtion of marginal fai-
mers had not been decided upon
Could the hon Mim ter inform thus
House what 1s the defintion of
marginal farmers so that we can know
in future how the programmes are
implemented i1n their favour?

SHRI BURJIT SINGH BARNALA
Marginal farmer ;3 a farmer who
holds upto one hectare of land

SHRI CHITTA BASU May I know
from the hon Mimster whether the
Government 1s contemplating that the
holding of land by 7 farmer would
be 3 acres rmumimum? Whether the
Government 35 thinking of fixing 3
acres as the mmmmum holdng for =
farmer 1n the willages”
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SHRI SURJIT SINGH BARNALA-
In some cases it can be less than that
even But in so far as the land that
has been distributed 1s concerned, the
average comes to 15 ucres only,

SHRI CHITTA BASU But would
you say fhat the Government has no
proposal of fixing 3 acres for the
minimum holding?

SHRI SURNT SINGH BARNALA:
We do not have any such idea of
fxing just 3 acres It can be shghtly
more and slightly less
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KUMARI ANANTHAN In cer-
tain  parts of the country, lands
allotted to the agricultura] labourers
who do not have lands, are mortgaged
or sold ind those landless lahiurers
are again coming to towns and apply
for sites

It 15 going on as a vwviclous cirele
Will the Gesernr ent consuder creat-
g Peoples Forum in which these
landless labourcis as well as the un-
employed graduateg in Agruulture will
be employed?

SHRI SURJIT SINGH BARNALA
Nn guch proposal 15 under the consi-
deration of the Coveinment as yet
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